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NOTIF1CATION
- (AINCOME TAX)

8.0, - The £60llowing draft of the notification which tbe :
dentral_Governmen# prépos&s #o iggue in purguance of item(B)_@£;
clauce(11) of the Iproxhscﬁ to| gub~clauge (@) of clause (FraA), 'and_
item (b) of gub-—cl!ause:i'(iii) of clause (14}, of gection 2 of the
Income~tax Act, 1?61 t43 of 1961) to amend the notificatien S.O;

| .
10(E) dated the 6th January, 1994, ia breby publighed for the

information of all pergong likely to be affected therebyx and'nbtice :

is hereby given that the gaid draft ghall be taken into congldera-
tion after_the'expirylef a period of fortyéfive days from the date
the copleg of the Gagzette of Indla, in which thig notification ig
published, are made available to the public, ' "

2. Any objectlion or guggegtien in the matter of the said draft
may be serfi te Shri Samar Bhadra, Under Secretary to the Governure nt
of India, Department of Revenus, Minigtry of Finance, Ney Delhd,
The obhjection or guggestion which may be received froth any persen
with respect to the gaid draft before the sald date will be |
congidered by the Cenﬁrai Goverment .

| DRAFT 'NOTIF ICATION

In the schedule'to the notification 5.0, 10(E), datgdlﬁth-
January, 1994 for serial number 7 relating to Geoa avd entrieg
thareto, the followirg shall be gubgtituted, namelys:~

“7, Gon 1. Mapusa Areasg upte distance of 8Km frem
| municipal limitas in all direct=-
lona, ;L :
9. Mhrgoa Areag upto digtance of 8Kn from .

mupicipal limitg in. all:

1



3, Panall Ar®gz up diatancu of B8km frem
muniolpal limita in all
diractiomg,

4, Vaers ' Areas upto distance of 8 km
from municipal limitg in all
dlrectiong, P

", Ponda Arsas upte dlgtance of 8 Jm-

- from municipal limita in all
directiﬂns, 5 s

f. Cancona Area uﬁtu distance of 8 km

from municipal limite in nll
dirsctionsg, *
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SAMAR BHADRA )
WIMER STCRETARY 10 THE GOVT. OF INDIA

(F.to. 164/1/96~ITA~I) _

TLa pebificstinon 5,0, 10(E) dated the 6th January. 1994
@e7 yuhlished in the garette of India, Extraerdinmary,
ﬁ_.i-*', gection 3 sub-gectien (11) dated January, 7,
N _
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